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DETAILS OF SUBJECT COVERAGE OF TRAINING AT RGNIIPM, NAGPUR

1] An Introduction to IPR/IP Management [1/2 Day]
This program covers various topics like introduction to IPR, Patentability Criteria, Patent

application filling procedure, Patent search information.

2] Processing of Patent Application and its Proceedings [2 Day]
Importance of IPR, Patentability criteria, Patent application filling procedure, provisional
and complete specification, contents of patent specification, types of patent application, required

forms & fees, e-filing, PCT procedure.

e

3] Patent Application Specification Writing/Drafting [3 Day]
Provisional & Complete specification, contents of Patent specification, claims &
specification drafting, pre-requisites of drafting, Interpretation of claims, Exercises on filing of

patent application and other documents and drafting of claims.
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COLLABORATION PROGRAMMES
During the year 2015-16, one Examiner’s exchange programme (JPO & CGPDTM) in collaboration
with JETRO was organised in the month of December, 2015, one JUDICIAL training for IPO ®
Assistant Controllers and also one Seminar in collaboration with FICCI was organised in the -
[}
month of February, 2016 at RGNIIPM, Nagpur, which were specialized programme for Controllers
and Examiners.
3-DAYS EXAMINER EXCHANGE PROGRAMME WITH JPO AND CGPDTM %
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JUDICIAL TRAINING FOR ASSISTANT CONTROLLERS (22-27 Feb’2016)

v E—

PATENT INFORMATION SYSTEM

The Patent Information System (PIS) was established in 1980 by the Government of India
at Nagpur with the objective to obtain and maintain a comprehensive collection of patent
specification and patent related literature on worldwide basis to meet the needs of technological
information of various users in R & D establishments, Government organizations, Industries,
businesses, Inventors and other users and to provide technological information contained in

patents through search services and supply of copies of patent specifications.

SERVICES OF PIS
The List of Services by PIS are as under:
State of Art Search
e Provides overview of the State of Art
e Provides bibliographic data and abstracts of patent documents retrieved.
e Charges: Rs. 2000+Rs 8 per page
Bibliographic Search
e Provides bibliographic data on patent documents retrieved
¢ One or more suitable search terms including Inventor name, applicant name,
classification symbols are used
e Charges: Rs. 500+Rs 8 per page
English Equivalent Patent Search
s English language equivalent patent for patents in Non-English language are located

e Charges: Rs. 50 /- for locating one English language equivalent patent
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to discuss further steps for International cooperation . IPO India participated in the meeting

under the leadership of Sh. Rajiv Aggarwal, the then CGPDTM and Joint Secretary, DIPP.

(f) Meeting with INPI France: The CEO INPI Mr. Yves Lapierre and other officials had a meeting
with CGPDTM and shared their experience in the field of IPR’s. There was discussion on Gls, a

climate change, technology transfer and how to develop fair business between two countries

with strong IP rights and it was decided to have a MoU with broad terms and detailed work

plan.

(g) Meeting with Denmark PTO: The CGPDTM had a meeting with Mr. Jesper Kongstad,

Director General and Ms. Anne Rejnhold Jorgensen, Director, Policy and Legal Affairs

Department, Danish PTO. There was discussion on strengthening future cooperation, 9
protection and promotion of Gls and functioning of the IP offices. The officials of Denmark

also appreciated the CRI guidelines issued by India.

(h) Meeting with EPO: The meeting was held between President of EPO Mr. Benoit Battistelli,
and other senior officials with CGPDTM. There was discussion on the activities under EPO -
India work plan and examiners’ training, CPC launched in 2013, exchange of databases a

especially Global Patent Index (GPl) and EPOQUE Net and the future activities under work

plan.

(i) Meeting with JPO: The meeting between the delegation of JPO and IPO was held on 8th
October, 2015 and was attended by Mr. Hitoshi Ito, Commissioner and other senior officials

JPO, and the CGPDTM. Discussion was held on strengthening the bilateral cooperation

between the two countries by signing the MoU and work plan, accelerated examination,
recruitment of patent examiners and organising a seminar in Japan in 2016 followed by a

seminar in India.

(j) Meeting with OAPI: The delegation of OAPI met CGPDTM on 8th October, 2015. The
delegation OAPI desired to have a MoU for bilateral cooperation between the two offices ~
comprising exchange of best practices, training and exchange of databases to assist OAPI in

capacity building.

5. Exhibition of Indian Geographical Indications in WIPO: The Department of Industrial Policy &
Promotion organised an exhibition of Indian Gl products from 5th October to 9th October,
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2015 at WIPO, Geneva. The Director-General, WIPO, Dr. Francis Gurry, and Sh. Ajit Kumar
Ambassador and Permanent Representative of India to the United Nations jointly inaugurated
the exhibition. It was the first-ever exhibition on “Geographical Indications of India” under the
aegis of “Make in India” initiative of the Government of India. The Indian Artisans also made
live demonstration about the Gl products and their art. A short film on Make in India initiative
was also shown to the members during the General Assembly. The exhibition of Indian Gls
was hugely appreciated by the foreign delegations which participated in large number and
took a lot of interest. The DG WIPO also appreciated the efforts of Government of India in

showcasing the Indian Gls at WIPO during the General Assembly meetings.
6. Memorandum of Cooperation and Biennial Action Plan between India and Japan:

A Memorandum of Cooperation (MoC) on Industrial Property between Department of Industrial
Policy & Promotion (DIPP), Ministry of Commerce & Industry, India and Japan Patent Office,
Ministry of Economy, Trade and Industry, Japan was signed on 29th June, 2015 by Shri Amitabh
Kant, Secretary, DIPP and Mr. Hitoshi Ito, Commissioner JPO with aim to promote innovation and
to enhance the capabilities of the Offices. Pursuant to said (MoC), a Biennial Action Plan for 2015-
17 was also signed by Mr. Yoshitake Kihara, Deputy Commissioner of Japan Patent Office and Shri
Rajiv Aggarwal, Controller General of Patents, Designs & Trade Marks setting out the specific

cooperative activities between the two offices .

7. EPO India Cooperation: The Government of India, Department of Industrial Policy and
Promotion (DIPP) and European Patent Office signed a Memorandum of Understanding on
bilateral co-operation establishing a framework for structured work relations between the EPO
and the Intellectual Property Office of India (IPO India) for at least four years. The overriding

objective is to support the development of the patent system in terms of service delivery and
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The programme was attended by Sh. Rajiv Aggarwal (Joint Secretary, DIPP and
CGPDTM) and Mr. N. N.Prasad, Asst. Director General, and Chief of Staff (Office of the
Director General), World Intellectual Property Organization.

Gl Exhibition at World Intellectual Property Organization, Geneva from October 06
to October 11, 2015.

After the success of the Gl exhibition at Global Exhibition Services, an exhibition of 80
Gl registered products and live demonstrations by 6 artisans from different parts of
the country was organised on the sidelines of the WIPO General Assembly in Geneva.

The Exhibition was a part of the Make in India initiative and was a huge success.
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